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t[THE DEPUTY MINISTER IN THE 
MINISTER OF EDUCATION AND 
SOCIAL WELFARE 
(PROF. D. 
P. YADAV): (a) The Kendriya Sachivalaya 
Hindi Parishad, New Delhi is a Voluntary 
Hindi Organisation and as intimated by the 
Parishad, they hold a (competition in Hindi 
typerwriting every year. 

(b) In the Competition held by the 
Parishad in October, 1970 the maximum 
speed attained on the Hindi typewriter with 
old key-board was 84.25 per minute and that 
on the typewriter fitted with key-board 
approved in 1964 was 56.3 per minute. 

(c) Yes, Sir. Copies of the Charts 
showing the latest key-board approved in 
1969 are available in the Parliament Library. 

(d) No Sir. 

(e) No Sir. The speed on a type 
writer does not entirely depend on 
any particular model. It is the skill 
and proficiency of the operator which 
largely determines the speed. The 
new key-board approved in 1969 has 
oeen adopted to ensure better typing 
speed and the manufacturers have 
been requested to ensure that there 
are no mechanical defects in the 
typewriter.] 

 
f [SHIFT SYSTEM IN HIGHER SECONDARY 

SCHOOLS 
691. SHRI      NAWAL     KISHORE: Will  

the   Minister   of      EDUCATION AND 
SOCIAL WELFARE 

 
to pleased to state: 

(a) whether it is a fact that there are two 
shifts; viz., morning shift and second shift, in 
some of the Higher Secondary Schools in 
Delhi. 

(b) if so, what is the nurnber of such 
schools and how many of these schools out of 
them are running in the same building; 

. (c) whether it is also a fact that the students 
studying in the schools hav- 

 

* 
t[ ] English translation. 
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ing morning shift are in a convenient i position 
so far as the question of ! coming to and going 
from schools is concerned and their 
examination results are also better whereas the 
students studying in schools having second shift 
find themselves in inconvenient position and 
their examination results are also not good; and 

(d)    if so, the    steps    Government jropose 
to take in this regard? 

 
t[THE DEPUTY MINISTER IN THE 

MINISTRY OF EDUCATION 
AND

SOCIAL  WELFARE/ 
(PROF. D. P. YADAV):   (a) Yes, Sir. 

(b) 205—All these 205 schools are 
running in the same buildings; 

(c) No, Sir. 
(d) Does not arise.] 

NEAR-COLLISION OF A BOEING WITH   A 
CARAVELLE AT MADRAS AIRPORT 

692.  SHRI LAL K'.  ADVANI:  Will the  
Minister   of     TOURISM      AND CIVIL 
AVIATION/ 

 
be pleased to state; 

(a) whether Government's attention 
has been drawn to a report published 
in the "New Delhi Note book" feature 
of The Statement, New Delhi (July 
19, 1971) that at the Madras Airport 
ori July 13, 1971, the Delhi bound Boe 
ing narrowly missed a collision with 
a Caravelle engaged in a training 
flight;  and 

(b) if so, the facts in this regard? 

f[ ]  English translation. 

THE      MINISTER  OF     TOURISM 
AND CIVIL AVIATION/ 
(DR.
KARAN SINGH); (a) and (b) An Indian 
Airlines Boeing 737 scheduled to operate the 
Madras-Delhi flight on the 13th July, 1971 
while taxying out for take-of, was halted on 
the holdi'ng point (outside the runway) before 
entry to the active runway, under instructions 
from the Control Tower. This was because a 
Caravelle aircraft which was on a training 
flight was coming in to land. There was no 
risk of collision. 

DEFECTS IN AVRO AIRCRAFTS 
693. SHRI R. D. MANI- 

SHRI K. CHANDRA- 
SEKHARAN; SHRI MULKA 
GOVINDA REDDY: 

Will the Minister of TOURISM 
AND C
IVIL  AVIATION/ 
be pleased to state: 

(a) whether it is a fact the Technical 
Committee appointed to "exami'ne the 
mechanical soundness of the Avro Aircraft 
has reported that the aircraft has  many 
technical defects;  and 

(b) if so, what are the details of the 
findings? 

THE MINISTER OF TOURISM AND  
CIVIL  AVIATION/ 

 
(DR. KARAN SINGH); (a) and (b) The 
Technical Committee has not submitted its 
report yet. 
REVISION OF PAY SCALES   OF   TEACHERS 

694. SHRI SITARAM JAIPURIA: 
Will the Minister of EDUCATION 
AND SO
CIAL WELFARE/ 
be pleased to state; 

(a) whether it is a fact that the Ministry of 
Education have referred the revision of pay 
scae of teachers in Delhi to the Ministry of 
Finance; 

(b) if so, whether the Ministry of Finance 
have finalised the scales; if so, the details 
thereof; and 


